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SUPPLEMENTARY    DEMANDS    FOR 
GRANTS  (ASSAM)   1990-91 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): Madam, I beg to lay 
on the Table a statement (in English and 
Hindi) showing the Supplementary Demands 
for Grants for expenditure for the Government 
of Assam for the year 1990-91. 

[Placed in Library. See No. LT-2199/91); No. 
LT-2204/91] 

THE  BUDGET (TAMIL  NADU) 1991-92 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): Madam, 1 beg to lay 
on the Table a statement (in English and 
Hindi) of the estimated receipts and 
expenditure of the Government of Tamil 
Nadu for the year 1991-92. [Placed in 
Library. See No. LT-2205/91] 

SUPPLEMENTARY   DEMANDS      FOR 
GRANTS   (TAMIL   NADU)   1990-91 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): Madam, I beg to lay 
on the Table a statement (in English and 
Hindi) showing the Supplementary Demands 
for Grants for expenditure of the Government 
of Tamil Nadu for the year 1990-91. [Placed 
in Library. See No. LT-2206/91] 

THE   BUDGET   (UNION   TERRITORY 
OF   PONDICHERRY)    1991. 92 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): Madam, I beg to lay on 
the Table a statement (in English and Hindi) of 
the estimated receipts and expenditure of the 
Government  of Union Territory of Pondicherry 
for the year 1991-92. [Placed in Library. See 
No. LT-2207/91[ 

SUPPLEMENTARY DEMANDS   
FORGRANTS  (UNION   TERRITORY     

OFPONDICHERRY)  1990-91 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): Madam, I beg to lay 
on the Table a statement tin English and 
Hindi)   showing the  Supple- 

mentary Demands for Grants for expenditure 
of the Government of Union Territory of 
Pand cherry for the year 199D-91. [Placed in 
Library. See No. LT-2208/91] 

REPORTS OF THE    COMMTTEE  ON 
PUBLIC  UNDERTAKINGS 

SHRI DIPEN GHOSH (West Bengal): 
Madam, I beg to lay on the Table, a copy each 
(in English and Hindi) of the following 
Reports of the Commit ee on Public 
Undertakings: — 

(i) Tenth Report of the Committee on 
Public Undrtakings on action taken by 
Government on the recommendations 
contained in their fifty-eighth Report 
(Eighth Lok Sabha) on Air India Undue   
benefit  to  private  operators. 

(ii) Eleventh Report of the Committee 
on Public Undertakings on action taken by 
Government on the recom-mendaiions 
contained in their Sixty-third Report. 
(Eighth Lok Sabha) on Cochin   Refineries   
Limited. 

REPORTS OF THE COMMITTEE ON 
THE WELFARE OF SCHEDULED 

CASTES   AND   SCHEDULED     TRIBES 

 


